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Dairy Goat Industry Semlaar 

1687. ShrlSlIree Narayan Das: 
Shrimati Jayaben Shah: 

Will the Minister of Food, Acri-
eulture, CommlQlity Development 
and Cooperation ·be pleased to state: 

(a) whether Government have 
taken any interest in the First Dairy 
Goat Industry Seminar held in New 
Delhi recently; 

(b) whether decisions arrived at, 
recommendationslsuggestions made, 
have been considered by Govern-
ment; and 

(c) if so, with what result? 

The Deputy Millister in the IIiDi8-
try of Food, Agricult1ll'e, Commuul-
ty Developmeut and Cooperation 
(Shri Sh~nde): (a) Yes. Shri S. D. 
Misra, Deputy Minister, Ministry of 
Food, Agriculture, Community Deve-
lopment and Cooperation, inaugu-
rated the First Dairy Goat Industry 
Seminar held recently in New Delhi 
and the Technical Officers of the 
Ministry of Food, Agriculture, Com-
munity Development and Coopera-
tion concerned with Animal Hus-
bandry also attended the same on 
invitation. 

(b) No recommendations 
tions have been received 
Ministry so far from the 
Milk Goat Association. 

(c) Does not arise. 

CochiD Port 

sugges-
by the 
Indian 

1688. Shri Vasudevan Nair: 
Shri Dighe: 
Shri Vishwa Nath Pandey: 

Will the Minister of Transport, 
Aviation, Shipping and Tourism be 
Jlleased to state: 

(a) whether Government have 
prepared any schemes for the deve-
It;lpment of Cochin Port during the 
Fourth Plan; 

(b) if so, the main details thereof; 
;and 

(e) the estimated cost thereot! 

'Phe MJaister of Transpori, AvIa-
tiOll, Sbipping ana Tourism (Shri 
Saeji'va Reddy): (a) to (e). Detaila 
of the Fourth Five Year Plan pro-
gramme for the Cochin Port are at 
present under discussion with the 
Planning Commission. 

Training of PDotB 

1689. Shri Kolla Venkaiah: Will 
the Minister of Transport, A vtatioa. 
Shipping and Tourism be pleased to 
state: 

(a) whether any decision has been 
taken by Government regarding the 
establishment of a training centre 
for pilOts as a joint venture of the 
two Air COl'Porations; 

(b) if so, the decision taken in the 
matter; and 

(c) if not, the reasons for delay? 
The Minister of Transport, Avia-

tion, Shipping and Tonrism (Shri 
Sanjiva Reddy): (a) to (c). No Sir. 
The matter is still under considera-
tion in consultation with the two 
Air Corporations. 

Commonwealth Law Ministers' 
Conference 

1690. Shri Sidheshwar Prasad: 
Shri Rishang Kelshing: 
Shri Raghunath Singh: 
Shri Indrajit Gupta: 
Shri Dari Vishnu !tamath: 
Shri Alvares: 

Will the Minister of Law be pleas-
ed to refer to the reply given to 
Unstarred Question No. 5109 on the 
10th May, 1966 ').nd state the action 
taken in India and other common-
wealth countries to enact legislation 
relating to the extradition of fugitive 
offenders in conformity with the 
provisions agreed to in the Confer-
ence and the setting up of a Legal 
Section in the Commonwealth Secre-
tariat? 

The MinIstl!l' of state in the JIIinistn' 
ot J,.aw (Sh,rl ~. B,.·ra~b~ ~): 
Our Extradition Act, 1962 requlrM 




